Regarding condition of BSNL
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Madam, please allow me to refer to the C&AG Report. This should come on record.
The C&AG in its Report no.1 of 2025 has given certain observations. It says that
non-adherence to the contractual terms and conditions, lack of due diligence, non-
billing, and deficient planning on the part of BSNL and ITI, PSUs under DoT, have
resulted in a loss of Rs.1,944.92 crore. Non-billing to M/s. Reliance Jio Infocomm Ltd



(RJIL) is a very serious observation of the C&AG. That is why I demand that the
Government should take a serious note of it.....(Interruptions)
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of employees who are working in BSNL. The shares have increased by three per
cent now. In view of this, I would request the Government to conduct an urgent
inquiry into the matter. Thank you, Madam.
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